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Date of Commencement of Liquidation Process- 18th August 2023

Lirt of Stakeholders filed on 7610212024
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1 Vidya Sahakari 8ank,

Head office
No.1355,PIot No.72,

Natu Baug, Shukravar

Peth,Pune 411002

02 09-2023 6,03,67,192 5,94,79,257 Secured Yes a. Mortgage Deed dated
25.03.2013 being registered
at the ofJlcer of Sub Registrar

Maval ll at Serial No.

1476/2013
b. Supplementary Deed of
Mongage dated 15.12.2013

registered at the officer of Sub

Registrar Maval ll at Serial No.

6733/20L3
c. Deed offurther charge

dated 14.02.2015 registered
at the ofticer ofSub Registrar

Maval ll at Serial No.

Lto6/207s
d. Notice of lntimation of
tvlortgage by the by ofdeposit
oftitle Deeds dated
22.12.2016 at the officer of at
the officer of Sub Registrar

Maval ll at Serial No.

2887/2016 and Receipt No.

2448

NA 100.00% 0 0 0 0 The charges of Rs. 8,87,935/-
incurred for the recovery
process were separately

considered under the other
stakeholders category and not
considered as part of
Outstanding financial debt.
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